FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
ETERNAL MOTORS PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor ETERNAL MOTORS
PRIVATE LIMITED

2. | Date of incorporation of corporate debtor 04/06/1998

3. | Authority under which corporate debtor is | RoC-Ahmedabad
incorporated / registered

4. | Corporate Identity No. / Limited Liability | U34201GJ1998PTC034222
Identification No. of corporate debtor

5. | Address of the registered office and principal | P. No. 6/8 GIDC CHITRA
office (if any) of corporate debtor BHAVNAGAR-364004, GUJARAT,

INDIA

6. | Insolvency commencement date in respect | 10/08/2022 (Date of receipt of
of corporate debtor Certified copy of order 16/08/2022)

7. | Estimated date of closure of insolvency | 06/02/2023
resolution process

8. | Name and registration number of the | Mr. Manish Santosh Buchasia
insolvency professional acting as interim | IBBI/IPA-002/IP-N00487/2017-
resolution professional 2018/11449

9. | Address and e-mail of the interim resolution | 306, 3rd floor, "Gala Mart" Nr Sobo
professional, as registered with the Board centre, Above Sbi/Union bank, South

Bopal, Ahmedabad -380058, Gujarat
Email:manishbuchasiacs@gmail.com

10. | Address and e-mail to be wused for | Manish Santosh Buchasia PCS, IP,
correspondence with the interim resolution | RV- SFA
professional 306, 3rd floor, "Gala Mart" Nr Sobo

centre, Above Sbi/Union bank, South
Bopal, Ahmedabad -380058, Gujarat
manishbuchasiacs@gmail.com
http://buchasia.com/ip/
emplibc@gmail.com

11. | Last date for submission of claims 30/08/2022 (Being 14 days from

16/08/2022 i.e., date of receipt of
certified copy of order)

12. | Classes of creditors, if any, under clause (b) of | Name the class(es)- Not applicable as
sub-section (6A) of section 21, ascertained by | per information available with Interim
the interim resolution professional Resolution Professional

13. | Names of Insolvency Professionals identified | Not applicable
to act as Authorised Representative of
creditors in a class (Three names for each
class)

14. (a) Relevant Forms and Weblink:

(b) Details of authorized representatives
are available at:

https://ibbi.gov.in/en/home/downloads
Physical Address: Not applicable

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the M/S. ETERNAL
MOTORS PRIVATE LIMITED on 10/08/2022.




The creditors of ETERNAL MOTORS PRIVATE LIMITED are hereby called upon to
submit their claims with proof on or before 30/08/2022 to the interim resolution professional
at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic

means.

Submission of false or misleading proofs of claim shall attract penalties.

MANISH Digitally signed by MANISH
SANTOSH BUCHASIA
SANTOSH Date: 2022.08.16 17:23:10
BUCHASIA +05'30'
Date: 16/08/2022 Mr. MANISH SANTOSH BUCHASIA
Place: Ahmedabad Interim Resolution Professional

IBBI/IPA-002/TP-N00487/2017-2018/11449
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SALE NOTICE UNDER IBC, 2016 RBL BANK LTD. % Aavas AAVAS FINANCIERS LIMITED

M/S BETAIN CAREER INSTITUTE PRIVATE LIMITED (In Liquidation) b RBLEANK REGISTERED OFFICE: 15t Lane, Shahugur, Kalhagur-416001 : e (Formerly known as A HOUSING FINANCE LIMITED) [CIN:LE5922 RI2011PLED34297)
: ! \ Corp. Office: 201-202, 2nd Floor, South End M Industrial Area, Jaipur. 302020
Shops No. F-1-A and F-1-B, Upper Ground Floor, Siddhi Vinayak Paradise, [ skttt bt e ol b Megd. 8. Corp. Ofce: 201-202, 2nd Foor, uth End Squan, Ketsarous: Inhitral Ares, Inipur. 20202

Near Gangeshwar Mahadev Temple, Adajan, Surat 385009 POSSESSION NOTICE

Whereas, The undersignad being the Authorised Officer of AAVAS FINANCIERS LIMITED [Formerly known as "Al) HOUSING
The following Assets and Properfies of MIS Betain Career Institute Private Limited (In (For Immovahle Property) Rule 8-{1) FINANCE LIMITED") under the Securitization and Reconstructon of Financial Assets and Enforcement of Security Interest Act,

- . e o ; 20032 and in exercise of ri conferred upon me under section 13(12) read with Rule 9 of tha Sacurity Interest (Enforeamearnt] Rules
Liguidation) forming part of Liquidation E=tate are for sala by the Liquidator. The Sale will Whareas. the undersigned being the Authorized Officar of RBL BANK LTD. under 2002, issued 3 Demand Notice :a]lin,gu.p-tmihur_!:‘l'.ﬂ;rrm'-:n. mentioned hw-l:-.in sl 1o nE-p:rl:'thEurrmntmuEnmr!;de int ermp-.-crimnu'[im
be done through the E-Auction platiorm: hitps:ifwww.eauctions.co.in [With unlimsted ; 9 gt ;

wikhin B0 days from the date of receipt of the said notice, The borassers hiving failed to repay the amount, undersigned has taken possession

extension of 5 minutes each) the Securitisgtion and Reconstruction of Financial Asssls and Enforcement of -:-Eepr%mgﬁﬁdexﬁmﬂﬁerammer:zrciseufpwe—rscnnfeued on e under Section 13{4) of the said Act read with Rule 9 of the said
Date and Time of Auction . 23th Awgust, 2022 betwesn 3.00 p.m. lo 5.00 p.rm ecurily Ieres Act 2002 and in exerGise of powsrs conferred umder section 13 'rl'h;gmrgwa:f;nr-llgﬂgggrn wbor i particular and the public in general is hereby cautioned not to deal with the properties
' ; ; - {12) read with Rule B & 9 of the Security Interest (Enforcement) Rules 2002, and ary dealings with the property will be subject to the charge of the AAVAS FINANCIERS LIMITED (Formerly known

Last date for submission of EMD : 23rd August, 2022 before 5.00 p.m
j ; To Fix date & time of inspection of property Call Liquidator

as "AU HOUWSING FINANCE LIMITED") faran amount mentioned as below and further interest thareon.

issued a Demand Notice dated 01" June, 2022 in respect of Loan Alc No.

- ——JOURNALISM OF COURAGE ——

: i 809001285894 calling wpon the bormower/s HARICHANDRASINH HAMIRSINH Name of the Barraws Date & Amount Datcrinbon of Prooerty Date & Type
7 nail.c ame of the Borrower = 5 fioe SLTip perty e i Cld )

Lot Particulars RBH!"I'B Price E“D APPLICANT) 1o repay the amaunt mentioned in the notice being Rs.8,76,281.70/- BHAKTDASI PARMAR, ¥ lun 22 FLAT NO. 703, 7TH FLOOR, TOWER B-3, EWS-2, [ Symbolic

o Rs.inlakhs | Rs. ks | total outstanding amount due as on 01.06.2022 in Loan A No. 809001285694 | [ parererssi frms | o SIOMSE 0 | PEUVARAT Admensaring 500 Sa. i | akenon

1. | Shops No. F-1-A and F-1-B. Upper Ground Floor, 127.00 12.70 within 60 days from the date of receipt of the said notice. Bilimass 16-Aug-22

siddhi Vinayak Paradise. Near GEI'IE_IEE-WIHF The borrower having failed to repay the amount, notice is heraby given to the (A/c No.} LNERDO2E15-2001 25966
area 222 sq.m. and carpst area 214 5q. m.| along Possession of the property described herein below in exercise of powers THAKOR, itilal Thakor, T 274267/- 399, EWS 1/A/103, T. P SCHEME NO. 1, FINAL | Possession
with all furniture and frlures) conferred on him under Section 13(4) of the said Act read with Rule 9 of the said El-lfdlr:anmr - Arvindkumar Mafaji Dues a4 on 6 Jun 22 i MFEL[?IENA% éEE.ﬁ'IEMPE; ROAD, Mﬁ;é - 'I;;kl.*n narllz

1. Imerested apphcants may refier to the COMPLETE EALICTION PROCESS INFORMATION rules on this 17" August, 2022, m;c rt-l.lr:-.} st St JGUIARAT Admeasuring qft. | 16-Aug-
}:"‘JEU::-':E’;I 'Ilgi?""_'ﬂ d[?v;au:lils 'i'f[Ef’f;S -ﬂg;gﬂﬂﬂl['grf:fnﬁ“:ﬂlﬂﬁ E-fuction. E'-“-L?Eﬂ Bud [ | The barrowerin particular and the public in general are hereby cautionad not to deal ——— ey P P e L [T P
T, | fbaria, arabon 85, requirements abc. avalablz on i i i H i herih : 1 s ymuelic
hitos:i\ 'gl : 'I.Elﬂlitﬁﬁl‘luﬂ iharthrou z E-mad zachin ﬂl‘il-'.iilq'":II'IEI .eam with the pmm and b dEE'IﬂQS with the pmn&”!’f will be ‘3L||:||El:[ to the Chﬂng of WAGHELA, Sureshbhal Waghela, T 934862 LIG-2, AAWAS YOINA, GORWA, VADDDARS, | Possesshon

i ; 4 ORICRC T e l[@g‘l‘l.':'ll : RBL BANK LTD for an above mentioned amount and interast thereon. Gaurang Kurnar Waghela, Dwes a5 an b Jun 22 GUIARAT Admeasuring 526 Sq. Ft. Taken on

2. The Liguidator have right to accapt or cancel or axtand or modify elc any terms and Description of the Immovable Property: Guarantor ; Ashok Bajubhai Marwadi 16-Aug-22
condfians of E-duction &l any time. He has right to reject any of the bid withoud gihang any = | (fyfc Mo | LMBARDE116-170045635
MEa50ns, : - o PROPERTY OWNED BY: HARICHANDRASINH HAMIRSINH PARMAR SATYAPRAKASH RAMSHANKAR 7 Jun 22 FLAT NO 407, PMAYY PHASE 5, BLOCK NO &, | Symbeolic

3. EMD (i.e. 10 % of resarve price) & Documents Submission deadline is 05.00 p.m. IST ALL THE PIECE AND PARCEL OF COMMERCIAL PROPERTY AND HOTEL MISHRA, Varshaben Satyaprakash T 451546,/ EWS-2, APPLICATION NO, PA-375423, Possession

: ; j i W m Misfera, Duwes as an b Jun 22 HATHELAN, AHMEDABAD, GLUIARAT Taken an
i ELW?FE?- E“"ﬁ'.m' EET mmlr?d?nk F:”:""""‘”m gf Eﬁ'"ﬁger 'mﬁigﬂ”ﬁ STANIDNG THEREUPON NAMES AS “JASNATH HOTEL" SITUATED AT Guarantir - Nilechibidi Admeasuring 45 Sq. Mtrs 16-Aug-22
{ln Liquidation) in Linion Ban ', PEEUE. E I, ard wi ik REVENUE SURVEY NO. 364, PAIKI ADMEASURING HECTOR 0-32-07, NEAR shambhudayal Kosht
SE110104 0031580 and IFSC Code - UBINDS38116 and sanding prool of dapost along with BUS STAND, OPP. MARKETING YARD, AT MULI, DISTRICT (Afe Na.) LNADBO2620-210165271
all the necassary disclosures to sachin bhatibhatt @omail. com or by post at A-604, Reyal SURENDRANAGAR - 363510 TARUN BEHANUPRASAD SHASTRI, 7 lun 22 RESIDENTIAL PROPERTY SITUATED AT CITY | Symbalic
Edifice, Kunal Cross Roads, Gotn, VADODARA-80 023, GUJARAT, TOWARDS EAST : SURENDRANAGAR'S ROAD. TOWARDS SOUTH Saraswatiben Bhanuprasad Shastri, T 1083675/- SURVEY MO, 1783 [ NAGAR PALIKA PROPERTY | Possession

4, To Fix dale & time of inspection of Fmp&rt'!' el Ligquidalor an 8141975237 or mail to : L . lignashaben Tarunkumar Shastri Dses a5 o6 Jun 22 NO. BBA1 |, PUNIT SHERI, RANSA, Taken on
Sackinbhatibhai@gmal com MOHMAND KARIMEHAIS FARM, TOWARDS WEST : LAKHUBHAI PARMAR'S (A/c No.} LNCHKD2318-190093330 SHMEDABAD, GUIARAT 16-Aug-22

r ; ) : : s EdSure 188 5q. Mt

5. E-Auction willbe conducted from 3,00 p.m. ta 05,00 p.m. 1STan 25th August 2022 FARM, TOWARDS NORTH : HAMIRSING PARMAR'S FARM I : —_—

B. E-Awction wil be conducted on “AS IS WHERE 157, © AS IS WHAT 13"~ WHATEVER — — ) - . PMace : laipur Date: 18-08-2022 Authorised Officer Aavas Finaneiers Limibed
THERE ISBASIS™ and "NO RECOURSE BASIS oaly. Sdi- Your atiention is invited to provisions nfsem!un 13[E]nf§ﬁHF.ﬁ.E5I.ﬁ.:t:ﬂr redgmptr:nn

Sachin Dinkar Bhattbhatt, Liquidator of securgl:l assets e, property mentlnne_d hereinbefore by fendering the
Dhate : 1808/ 2022 (M) : 8141975437 aforamentionad outstanding dues together with all costs, charges and expenses
Place: Vadodara  |BBI Regn. No: IBBIPA-00IP-HO00138/2017-2018/11514 incurmad by our bank. i
Authorised Officer i AU SMALL FINANEE EANK LIMITED
Place ; ARmodabad I SRR 2 Regd, Office: 19-A, Dhul th ?scﬁuunlim %ﬂ dTE'H{: alng{flur:fum L36911RI1996PLC011381)
Date ; 17-08-2022 For RBL BANK LTD = AU L L ks, . Difice; uleshwar Garden, &jmer Road, laipur - !
Demand MNotice Under Section 13(2) of Securitisation Act of 2002
As the loan account became NPA therefore the Authorized officer under section 13(2) of "The Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2003" had issued 60 days demand notice to the
PUBLIC ANNOUNCEMENT
: ; : i, Minesiry ] . B Co-b hiort G it llectively referred as B im the table. According to
[ Under Regulation 6 of the Insolvency and Bankrupicy Board of India : (Government of Indsa, Ministry of Finance) mmmﬁff T_; E:ﬂwm"f. 3 Eagjm’f 'T'E": e il E'dr' Dr;wﬁﬁ o EI:';EHIH - e
{Insoivency Resolution Process for Corporate Persons) Regulations, Eﬂ‘lﬁ] i DEBTS HECDUEHT TH'BU NAL‘" the notice it the barrowers do not deposit the entire amawnt within 60 days, the amount will be recovered trorm auction
FOR THE ATTENTION OF THE CREDITORS OF e of the mortgage properties/secured assets as given below. Therefore you the borrewers are informed to deposit the
ETERNAL MOTORS PRIVATE LIMITED Jrd Floor, Bhikhubhai Chambers, Near Kochrab Ashram, Paldi, Ahmedabad entire loan amount along with future interest and expenses within 50 days from the date of demand notice, otherwise
RELEVANT PARTICULARS Pin : 380006, Phone No. 079-26579343, Tele Fax No. 079-26579341 under the provisions of 13{4) and 14 of the said Act, the Authorized officer is free to take possession for sale of the

P iHHI‘M of Corporate Debtor 'ETERNAL MOTORS PRIVATE LIMITED FORM NO. 14 [See Regulation 33(2)) mortgage properties/secured assets as given belaw.

7Dt of coeporation of Corporale Db | CAIDGITS98 " RP/RC No. | 3352021 0ANo. | 111072018 b b e s b D bl St e b bl e il il

| Aulhorty undar which Goporete Debtor | ReC-Ahmedabad " Axis Bank Lid. Certificate Nolder Bank and restrained from tran E. ing any of the secured a yway of sale lease or otherwise, without prior wri
ks incorparated | regislared [— Vs — consent of the secured creditor.

8, |Comarata |denfity No. ! Limited Liabiity | LI34201G1B98PTCIGA222 | Vishakha Tradi &0, icats Dot Borrowers attention are attracted towards Section 13(8) r/w Rule 3(5) of The Security Interest (Enforcement) Rules, 9
ldentification Mo, of Comparate Debbor L a4 ng Company | 8 Pedlors 2002 Act that the borrowers shall be entitled to redeem their secured asset upon the payment of the complete :

. |Addrets of the regislarad office and P. No. 8 GIDC CHITRA BHAVNAGAR-3E4004, DEMAND NOTICE outstanding dues as mentioned below before the publication of auction natice, which thereafter shall cease to exist.
principal office (¥ any) of Carporate Debtor| GUJARAT, INDIA To : . : R

: - - - - £.0No.1; Vighakha Trading Company, A Partnarship Frm, B.20, Marketing Yard, SaniKabir Road Mame of the Borrower) Co-Borrower Date and Amount of Demand Description of .

: Ir:scluﬂe.n[.-_.--:mrnanl:emgntdam Ll | 100872022 [Dale of ’E':E'-Fl of Certsed Rt - JB0003 Mortgagor | Guarantor J Loan Afc No. Motice Under Sec. 13(2) Mortgaged Property

ftespactal Coporala Deblar______| copy of arder 1ERI82022) And alss at: Piot No. 4, 7, 20, and 30 .S, No. 315, OM Reskdancy, B/H Kishan Patrol Pump, O . o

. |Estimaled data of closure of insohvency | 06/02/2023 Rajot Porbandar National Highway, Viage Kothariya, TA & Dt - Fagot {Loan AfC No.) L9001060100375653, 06-Aug-22 1 5,50,026/- Property Bearing Tenement No-A/2, m
resoisfion process And aleo ai: Piot o 4, " Vishakha' S#ver Sand Main Road, B°H, Fanjad Party Mod, (gap, Beg Bazar 150 Hardik Bharatbhai Patel [Borrowser), Smit.|  Rs. Five Lac Fifty Thousand | Vaibhav Krupa Co- Operating Housing Soc.

f. Warmne and Registration nurber of e | Mr. Manish Santosh Buchasia o :r': ':I.::E'JHI':I-:?T' IE;;II'.rh 1. Pandit Dindayal Unadhva Road, Mayani Chawi. B, 50 Leslaben B Patel (Co-Borrower), Smi. Twenty-Six Only as an Lrd., Opp. Vishvkarma BMandir, Maoje- m
insoivency profsssional acting as Infefim | Fleg. No.: IBBUIPA-D0ZIP-HO0487/2017- 201811443 L Y, OLCVRNS (SR TG MY R By Aslvewini Bh (G Roerower) 06-Aug-22 Matera, Teh -Sabarmati, Distt. -

Resclutian FI"-'.IEREI[‘.‘{!EJ : ! | And slpo al Word No B Patil Park-1. Pandit Dindayal Lipachys Hosd, Mayare Chowe, BH, Bhiv Ahmedabad, Gujarat. Admeasuring =

0, |Address & email af the interim resclulion | 308, 3rd Flear, "Gala Marl® Nr. ScbaCantre, Abave Shais Dairy Road, Rafot 161,60 5q.Mitr. 5

professianal, as registered with (he baard | SBYUraon Bank, South Bopal, mmm -380058, And alee 81; “Foushikesh® Rambsishng Nagas Part-2, Yagnik Road, NH Kalyan Jewelers, Pago ' v m
| Gujarat. Emall: manishbuchasiacsiigmail com C.0.No.2: Mukeah Mansukhishal Dham, Sanknt Pack-|, Sieet o 2. Ragol {Lean A7C No.) L9001060816559067, O6-Aug-22 ¥ 594,362/ Property Situated At Patta No. 45, Misal m
0| Address and e-mail 1o be used far - Manish Santosh Buchasia PCS, IP, RV- SF& And atid at: Yarjangualia, Taluka: Upieta |'"'-|I' C, Flaghi : _ . Vikram Singh Jodha {Borrower), Smit. s, Flve Lac Minety-Four Mo, B15/-16, Book Mo, 40, Gram Dewan,
E’féfﬁ'?‘fﬂg“"-? wilh thia Inlerirm i gﬁ-j‘m FIE';'" 'GEHIB 'l':'aﬂ'l: le Eﬁmf’[‘j;gg'_gﬂhgﬂ'ﬁﬂ il H:.I:‘ﬂlmﬁ:muﬂ;lﬂ.ﬁ I:;II.E‘L:J}QLJT:::LT St Sand Main Road. BH Panjat Sarup Kanwar (Co-Borrower), Bhagawat Thousand Three Hundred Gram Panchayat-Kulthana, Th. Rohat 3 E
IR T | SBIiUnica Bank, Scuth Bapal, Abme ' f ' tn 9 iy ] B Singh lodha [Co-Borrower) Sixty-Two Only as on Crist.Pali Rajasthan Admeasuring 9052
| Gujaral Email manishbuchasiacs@gmail com C.0UNo.10; Paradh Ratilal Wekarka, Mof 8o 2, “Vishakha® Siver Baid Main Road, B Paiga Party g kL
PRI : ] ; Piot, Oap. Bag Barar. 150 F. Ring Road, Rajikal | 05-Aug-22 5q. FL. =
hitp:libuehasia.comip! emplibei@gmal com €.0.No.11: Sangitaben Ratital Vekaria, Street Mo 1 My Chowk, Chandrest Nagar Main Floag . -
1.| Last date for submission af clams I0M08/2022 (Being 14 days from 160&2022 Rt {Loan ASC No.) LO0D1060713 138316, 06-Aug-12 T B,23,017/- Property Situated At Legal Address Shop :
| i.g. date gfﬁgi;eip-;{:fu;aqiﬁg.j copy of arder) C.0UNo.12: Bharaikumar Maganial Thamar, Sireed Mo, 1 Mayani Chowk, Chandiash Naga' Main Yunis Muradbhal Belim (Borrower], Rs. Elght Lac Twenty-Three Mo, /B, First Floor, Wal, Gandhinagar,

7 | Clzsges of cradiiors, § any, Lnder clause o) "Hame he class|es)- Mol appiicatle as per ramation Raad Ragkol Samaben Yunus Belim (Co-Borrower] Thousand Seventeen Only as Gujarat Admeasuring 170 Sqft o " —
of subesecion fﬁ.ﬁ'] [Ilfm'l,':l‘-ﬂ aspertEnad | avaliahie with Interim Resclugion Professianal I i ol e Rocovery Certilicabs sseed in 0.4, Mo 11 10V2018 passad by Bha Honbike Prosiding an '::IE-.I".IJE-.EE m
h}.mlnmﬁﬁ'mmm: Officer, Debits Recovery Tribunal-ll, Abmadabad, an smount of Rs 4,01 58,581 77 - (Rupees Foul . m

- : - . Crangs Ninety One Likhs Filty Eight Thousand Five Hundned Nirsegy One and Seventy Soven Paisa {Lean A/C Mo.) LA0D1060113623765, OB-Aug-22  ¥4,32,712/- Property Situated At 180 1 Nadri Kalol 3

3 Elgﬂ;ﬂ;:ﬁ;“:ﬁdmmkﬁmfm Mot Applicable (nly) mchiding Inberest a8 on 14083008 and farthee elorest from 15082018 plus cost ol Barot Akshaykumar Kishanbhai Rs. Four Lac Thirty-Two Gandhinagar Gujarat 382735, u - _—
L i i WA 1, o C00, KNS il Bl you [Barrawer], Smt. Minaben Kishankumar Thousand Seven Hundred Admeasuring 74.35 Sguare Metre

ﬁ ;Z?;:ﬂlher:::;;:i::::lthﬁl : TR gn'.linlhg-nel' = 3 Yowi & heraby calked .|:,||'-u"i| s i .-:ni-.u: gL Wi 15 days ol ihe rscegl of B Nolice Barot |Co-Borrower), Ruchitkurmar Twelve Only as on 06-Aug-22 =

| 18} rekrvand fomy . 1/ILEH. . 1T down ailing which the recovary shall be made 48 per rules, o o ; L
(b} Detalls of suthorized representatives | (B) Physical Address: Not applicable In adiditons 1o the sum aforasaid you will e Ratile 1o pay Sishan bhai Barot {Co-Borrower), m
are avallable 3t () Susch inteviest and cos as in payable inserms ol Recovery Cartificals Kishankurnar Maganji Brahmbhat {Co

clice is heraby gven thal tha Malbonal Company Law Tribunal has ardaned the commencarment of 2 () All costs, charges and mgenses incuered in respect of e service of Mis Notice and ofher Borrower) B o

paporale insolvency resalution procezs of the Eternal Motors Private Limived on 100872022, process thatmay he taken for eeoveing the amaunt dus [Loan A/C No.) LIO01060117377360, | 06-Aug-22 ¥5.29364) Property Situated At Gram Panchayat m ,.=
: EEMD'EENHWDM Privaie Liwmm-:;: heraby calied upon o submit e claims with proof Eé:?';”:ﬁ;:;ﬂ:‘;mnglna‘? ons 4:;“““ I:-I‘Iml HI Sarvaiya Ajitsinh (Borrower), Rekhaba Rs. Five Lac Eighty-Nine House No 243 Khodiyar Krupa Darbar Sheri n 3

in o .'?HUI]H_EU'EEI:-:-TH TlE'!'-I'I‘lr-IiBﬂu.ll:I'li] sinnalatthe ad:?raﬁ mentianad agarest entryMa. 10. Naxt Dade 'mﬂﬂ - : Debis Hmul"ml nal-11, Ahmedabad Ajitsinh Sarvaiya (Co-Borrower) Thousand Three Hundred Bahucharma Temple Bhavnagar Gujarat
financia creditars shall submit their claims with proaf by electonicmeans only. Allather creditors may - . : Sixty-Four Only as on Admeasuring 135.77 Sqyds E
Eubimif the claims wilh proofin parson. by posl or by elactonic means i =
f 05-Aug-22
ubmission of false or misleading proafs of claim shall attract penalties. —
Manish Santosh Buchasla {Loan AJC No.) LSDO1060716413382, 06-Aug-22 7 18,04,735/- Property Situated At Gram Panchayat m c

Date: 160682022  Interim Resglution Professional for Etemal Motors Private Limited : A;EUUAHT ADVISORY SERVICES LIMITED Sadhu Kalpesh Eumar [Borrosear], Rz, Elghtesn Lac Four 115/8 Mahavir Residency Sarmi n

Place: Ahmeadabad Req. No.: [BENIPA-DI2/IP-NOQL8T2017-2018/11449 Fa [Farmerly Known as Interact Leasing and Finance Limited) Ushaben Kalpeshbhai Sadhu (Co- Thousand Seven Hundred Mahesana Gujarat Admeasuring 121,99 m n

. - CIN No. LT4118G.119B9PLLOS3T1 3 Borrower) Thirty-Five Only as on Sqyds

LWl rogistered Office: 289, SOBO Canter South Bopal, Takuka Daskroi Ahmedabad, G.J-380058 05-Aug-22 5
Email ID : accuvantadvisa mail.com, Welbsite : accuvantadvisony.com 1 Dkl o
HOTICE {Loan A7C No.) L90010607F 16908001, O6-Aug-22 ¥ 18,22, 164/- Property Situated At Gram Panchayat 3
Notice Is htl’Eh:l'gﬂWHl that 33rd Annual General Hﬂﬁflﬂﬂfﬂltﬂ'lhﬂgmﬂf t:fl""lpﬂﬁ]' will be Makarani Zakithusen (Borrower), Rs. Eighteen Lac Twenty-Two Sahyog Residency Sabarkantha bdar Q
: held on Monday, September 12th, 2022 a8 11.30 A.M. atthe Regestered Office of the Company Shabanabanu Jakirhusain Makarani (Co- | Thousand One Hundred Sixty- Gujarat Admeasuring 90.11 Sqyds
g i P Canara Bank - Alkapuri - Il Branch - : - R - : B Y
Opp. Express Hotel, R C Dutt Road, Alkapur, In compliance with all apphcable provisions of the Companies Act. 2013 and Rulas made ACe-Beirrover) - u =)
Vadodara 320007, Ph.0265-2358115/2310655 theraunder and the SEBI {Listing Obligations and Disclosure Raguiamants) Ragulations, {Lean A/C Mo.) LS001061124276597, ' OB-Aug-22  ¥5,10,269/- [Property 1) Property Situated At
— YARD U':-HDN OF VEHICLE : : : ig;g'Eru;gm?ggiaﬁa:fdnﬁidﬁdgglﬂgﬁgﬁ?'ﬂrﬁgﬁ?'Eﬂﬁimur;gl;;' Jaday Bhaveshixhai lagmalbhai Rs. Five Lac Ten Thousand lunagadh Guiarat 362263 Admeasuring A ?
Offers are ||‘|'|.I11IE.12| from public for purchase of below mentioned '~'E|‘|IE|EI In and read with SEB| Circular daied M!:r,' 12. 2020 and other ;1|:'illizﬁh'ﬂ s EE-I-!:IEEI EJ&' e [Barrower), Paoja Bhaveshbhai laday Twa Hundred Sixty-Nine Only 133.41 5qyds (Property 2) Property —
g;gﬂﬁﬂdmﬂu'ﬂ'ﬂ“ by Canara Bank (e Syndicate} as per hypothecation Ministry of Corparate Afairs (MCA) and SEBI (Cobectively called “relevant ciroulars), 1o transact ch-aurmwt-rb. lagd ;shhhf;i Karshanbhal as on 05-Aug-22 hS;lu-:llud nl-t lunagadh Gu;]r}:l: 351253-,!
Cabll L thi busingss sel out in the Notios caling SeAGM, Jadav {Co-Borrawer), Nagdan measuring 503.93 Sqyds (Property 3
| ar, Particulars Reserve EMD Contact Motice of the AGM along with the Annual Report 2021-22 is being sant only through elactronic Mearamanbhai Jadav {Co-Borrower) Property Situated At Junagadh Gujarat
Price Amount Person mode 1o those Membars whose emal addrasses are registered with the Companyl company's 362263-Admeasuring 133.41 Sqyds
KRISHMNA MARKETING Rs Re Registrar and Share Transfer Agent Skyline Financial Serdces Private Limiad (herein referred : - - :
1 | EICHER 40.35E - 2015 * 3 a5 'RTA'). Membsers whase email i not registered may note that the Modices of the AGM alang with {Loan AFC Mo.) L90010607 16560236, 06-Aug-22 ¥ 23,49,126/ (Property 1) Property Situated At Gram
GJOGAVEERT 5,85,000.00 | 58,500.00 Mr. Annual Report 2021-22 will alzo be avallable on the Company’s websile Fadav Bhaveshbhai lagmalbhai Rs. Twenty-Theee Lac Farty- | Panchayat Abbay Dairy Plot Mo 20 RS No
KRISHNA MARKETING hitp:iwww.accuvantadvisary.coml, websiles of the Slock Exchanges |.e. Metrapalitan Slock {Barrower), Smt.Pooja Bhaveshbhai Nine Thousand One Hundred | 1E1/1/P1/P2 And 181/1/P2 Vill - Guthas Of
2 | EICHER 40.35 E - 2015 Rs. Rs. W ;"El’ﬂ“g:d:“f|rfj':‘1:""-t':'di;h:'lt|“:“m‘fr1::e'-'ﬂ and at walrsite ofnsd respectively. Jadav [Co-Borrower), Jagdishbhal Twenty-Six Only as on Khadiva , Tehsil & Dist. - Junagadh |,
: T 4,95,000.00 | 49,500.00 TR TR IR M OB Y SOV« : , : Karshanbhal ladav [Co-Borrower), 05-Aug-22 Gujarat. Admeasuring 223.10 Sq.Mtr.
GJDEAVAETS I I 8] Members hul_nlng shiarag in physical mode who havs nof registered | updated their small Magdan Meramanbhai Jadav [Co- [Property 2) Property Situated At Gram
KRISHNA MARKETING Rs. Rs addressas with the Company, are requested 1o register | update the same by cick on o gy Ibhai RN s D. Plat Mo 19 RS N
3. | EICHER 40.35 E - 2015 # Parshi, http=/iwew. skylineria.comisubmit-document-te-rta.php or email with detals of folo BIYOWER), Jaday Jagamahhal A IGEEL D IE LAY Cap o, 3
GJOGAVEEAS 4,50,000.00 | 45,000.00 number and aftaching a satl-attested copy of PAN Cand 1o e company’s Registrar and Karashanbhai {Co-Borrower) 181/1/P1/P2 And 181/1,/P2 , Vill - Guthas
H_HIEHFM Mﬁmﬂﬁ Share Transhar Agent Sklina Financal Sarvicas Privale Limiled (Fanain rafiemred a5 BTA) al Cf Khadiya , Tehsil & Dist. - Junagadh
Rs, Rs. Chiaf compliances@skylinerta.com or info@skylinerta.com Gujarat. Admeasuring 198.25 Sq.Mtr.
4. | EICHER 40.35 E - 2015 B Members hakling shares in demateralized maode, who have not ol { updated thei -
5 85,000,00 | 58,500,00 ] Membars itg shares m demateralzed mooe, whi hive not regestered | upsd ir 1 :
GJOEAVIA0G r : Higss email addrasses with their Depository Participants, ane requested b register / update their [Loan AJC No.) L9001060116916681, O6-Aug-22 ¥3,55393/- | Property Situated At Gamtal Property 2/78
KRISHNA MARKETING Rs Re Managar. email addrasses with the Depoesitary Pardicpanls with wham thay mamian Bheir damat Ashvin Kumar Shah (Borrower), Rs. Three Lac Fifty-Fose Maniya Vas, Suraj, Kadi Mahesana Gujarat
5. | EICHER 40.35 E - 2015 ' : ; accounts. , _ , Amishaben Ashvinbhai Shah (Ca Thousand Three Hundred Admeasuring 65.01 Sqyds
GIIEAVTTET 4,50,000.00 | 45,000.00 Noticz: Is further given that pursuant to the provisians of section 108 of the Companies Act, Sorrower! piretThree Gnkixakon
013 rad with Rule 20 of the companies (Management and Administration] Rules, 2014 as 05-Aug-33
KRISHNA MARKETING Rs. Rs. Canara amender and Regulations, 2015, e Company & providing ibs membars fcilty to axercise . iy
6. |EICHER 40.35E-2015 |, o n0a 00 | 49 500.00 their right ta vate by electronic means and the ordinary business as salautin the Nofica may [Loan A/C Na.) LIO0106082 1567469, 06-Aug-22 %1,91,906/- | Property Situated At Gram Panchayat 2 78
GJOGAVTT49 e : gank F;E‘Eﬁ?mm”gh remata e-valing by NSDL and vating at AGM. The membears may nale Ashvinkumar Kantilal Shah (Borrower), Rs. Dne Lac Ninety-One Beside Jain Vadi Vaniva Yas At Suraj Ta
KERISHMA MARKETING Rs. Rs. i, Mambers bolding shiares as on cut-of date |6, Thursday, 181 Seplember, 2022 may cast their Amizhaben Ashwinbhai Shah [Co- Thouzand Mine Hundred Six | Jotana Mahesana Gujarat Admeasuring
7. | EICHER 40.35 E - 2015 4,05,000,00 | 49,500.00 vola eleclronically on the ordnary business as set oul in fe Nolice of the AGM Birough Borrower] | Onifesion f5lug-23 65.01 Sqyds
GJOGAVTETS Alkapuri-l, electranic voling system of National Securiies Dapasitory Limited (NSDL). Tha e-voting [Loan A/C Mo.) LO001060117561262, | 06-Aug-22 ¥ 14,12,751/- Property Situated At Municipal
KRISHNA MARKETING Rs. Rs. E‘;:ﬁ&ﬁ"ﬂg;ﬂ?ﬁ I;'JI'T! Friday, Sth Saptember, 2022 at 9.00 AM dl Sunday, 11th Boriya Baghabhai Rahabhai (Borrower), Rs. Fourteen Lac Twelve Corparation 267 Bansidhar Park 1 72
, - 1 1 - - . £ e oy E H H TI. E . 4 'u' r E 1% '1 -
8. | EICHER 40.35 E - 2015 5,85,000.00 | 58,500.00 o E-yoling period shall be disabisd by NSDIL aher the aforesaic dak and ime for e-voting and Ratanben E-;I-Hhidhh-ill Boliya [.l.'.u : -uutusanrl Seven Hundred bave Raiya I_‘t|::nlr Rajkot Gujarat
GJOGAVARAT ranc ance the vabe on a resolution is cast by the member, the member shal nol be allowed 1o Borrower), Sanjay Baghabhai Boriya (Co- Fifty-One Only as on Admeasuring 62.25 Sqyds
KHUSHI BULK CARRIER R change i subsequantly. ' Borrower) 05-Aug-2d
5. Re. R _ _
9. |EICHER40.35E-2015 |, o5 0o 00 | 45,000.00 Mab. W Meribarsaline company heidhias stas efler plisicalornDemabinalaedts 800} [ {Loan AVC Mo.) 19001061124315607, 06-Aug-22  T2,75,513/- | Property Situated At Bhind Bhanjan Socity
GJOGAVEBSE LR8N e Tt SR £l fha it Boriya Baghabhai Rahabhal [Borrower), Rs. Two Lac Seventy-Five Steet No-3 Univercity Road Rajkot
KHUSHI BULK CARRIER Rs TS 0 Dot SO SIVEE DRGNS LI OYIRRA ¥ S0 LI Ratanben Baghabhal Bollya [Co Thowsand Five Hundred Indracirkal Rajkat Gujarat 360007
Rs. . Hawewar, they will not be eligble 1o wabe al the AGM. Mambsars who have not cast thair vale y . o ok e . 2k ! b okt
10.| EICHER 40.35E - 2015 4.50.000.00 | 45.000.00 09427314761 by ramiate e-voling can axerrise voling rights at tha AGA. Borrower), Sanjay Baghabhal Boriya (Co- | Thirteen Only as on 05-Aug-22 Admeasuring 62.25 Sqyds
GJOGAVEBES abe e The Register of Members and the Share Transfer Books of the Company wil remain closed Borrower)
KHUSHI BULK CARRIER Rs. Rs. Email {m?ﬂmj}ﬂ:;ﬁﬁaﬁﬁiféﬂmy AR SRR T e el {Lean A/C Mo.) LO001070218201010, 06-Aug-22 ¥7,58,252/- Property Situated At Property H.
11.|EICHER 4035 E -2015 4,95,000.00 | 49,500.00 Apelr-s.un.-.\huse neme is recarded in tha ragister of members or in the register of benefical Ganpatbhai Kaluthai Valand {Barrower), Rs. Seven Lac Fifty-Eight Unregistered Milkat No. 145, Mouje.- :
GJO6AVEISS owners maintsined by the depostories as on cutoff date only shall be entited to avail Kalubhai Valand {Co-Borrower) Thousand Two Hundred Fifty- Ahamadpura, Taluka.- Dehgam, Dist.- ﬂ
KHUSHI BULK CARRIER Rs. Rs. ch17043@ the facility of remate e-voting & well as woling at the mesling through poling papers T Only 2% on 05-Aug-22 Gandhi Magar, Gujarat Admeasuring 1272 m
12.| EICHER 40.35 E - 2015 A person, who requres shames and become shasehokder of the Company after sq. Ft -
GJOBAVRATE 4,95,000.00 | 43,500.00 communication of ke aotics and heldng shams asof he cul of dabe can o remale e-voling | - - . :
KHUSHI BULK CARRIER by oblaming the login i and passward by sending an email o avoiing@nsdi co.in {loan A/C No.) L9OD1060719928871, | 06-Aug-22 T 19,74,250f Property Situated At Municipal U
13.| EICHER 40 .35 E - 2015 Rs, Rs. canarabank or accuvant.advisoryi@gmail.com by menboning their Folio No. | DF 10 end Chant 1D No. Vishwa Jawellers [Borrower], Soni Ri. Nineteen Lac Seventy-Four Corporation 17 Ambavadivy Behind m 'm-
: GJOGAV E 4 50,000.00 | 45,000.00 I-I-:!w!a-'.'er. if such shareholder is sready re_n_'s:e_red with MEDL for ramate e-woling then Prakashkumar [Co-Borrower), Manubhai | Thousand Two Hundred Fifty sadbhav Appartment Nr Mahavir m ol
AV3949 Eﬁlﬁﬂriguﬁﬂ"dﬁ"dpaﬁﬁﬁ’ﬂfﬁﬂﬂntﬁUSE'd fnn:aﬂﬂngrm‘_«e: Soni (Co-Borrower], Sunilkumar Sond Only as on 05%-Aug-23 Apartment Ramnagar Ahmedabad Gujarat - :

Terms of Yard Auction are as under: The Company has apponied Mr Vivek Kumar, Praclicing Company Secrefary of [Co-Borrawer), Priti Prakashbhal Soni Admeasuring 77 Sqyds (=B —

1, Date and Time of EMD - 01,09.2022 upto 04.00 pm W5V Kumar and Associates &5 the Scrulindzar o Scutinize the e-waling procass in & fair [Co-Barrower) “ =
¢ - kit . and frarsaarent manner, - 1

2. Date of Auction 01.09.2022, Timings of Auction at 5 pm. Mermbers ars requéstad 1o carefully read all the ristes st outin the Notics of the AGM and {Lean A/C Mo.) L90D1060120542440, 06-Aug-22 584,932/ Praperty Situated At Municipal hdd .E

3. P‘T"F'.':'Em Whll?mﬁ tD.!.‘.IE‘ sokd ":'”'_ asiswhere s b«EEISIS , im particular, instructions for joining the AGM. manner of casting wote through remaote a- Shiree 5ai Enterprise | Bornower), Rs. Five Lac Eighty-Four Carporation Shree sal enterprise shop no 4 t

4. '“'-"Jﬁt"}.”f':ir":""‘-‘h":'e‘sﬂ_":" be done in front of respective Viehicles where t“-'E"Ef vating. _ Rupalben Rajeshbhai Pandit (Co- Thousand Nine Hundred 5f Siddhraj shoppin goppausimall Finance =

can physically inspect the vehicle and give his best quote (over and above the Far any query membars may contaclt the Company al E-Mail 1D: Borrower), Rajesh Vrajlal Pandit [Co- Thirty-Two Only as on bank savsar plot 5T 16 Ragkot Maorbi 1" :

minimum Reserve price). accuvant.advisory@gmail.com o Company’s Registrar and Transfer Agents, Mis. Skyline T

. e ) : i npany 3 hen y . Sty Borrower) 05-Aug-22 Gujarat Admeasuring 17.75 Sqyds

5. Balance of successful BID amount to be remitted within 15 working days] | Financial Services Private Limited having their office at 0-153A, First Floor Okhla Industrial _ Q

failing which the EMD deposited stands forfeited, Area, Phase-|, New Delhi-110020. Contact details : Tel: + 011-40450193 to 197 & 26812682- {Loan A/C No.) L9001070822172191, | 06-Aug-22 79,54,582/ Property Situated At Nagar Palika Plot No = .=

# NEFT Details: Canara Bank, Alkapuri Il Branch, Alc No. 209272434, B3 or sand an amail raquest Ell’hBEMIHﬂTWMP"ﬂMHEHNIﬁW-ﬂ —— Deepak Mishra (Borrower), Gudia R, Mine Lag Fifty-Four 34 Sikver City 2 Jitali Road Ankleshwar _—

IFSC-CNRBOO17043. Dake : 18th August, 2022 RN D . il et Mishra (Co-Borrower) Thousand Five Hundred Gujarat Admeasuring 525.1 Sqft Q

DD: Favouring Canara Bank, payable at Vadodara. Place : Dedhi LR et ms.d.u Elghty-Twa Only as on _: E

Bid once approved, Buyer can not back out for whatever may be the neason Name : Dharmik Narendrakumar Shah 05-hug-22

o o DIN : 05839008 ' — -

Bank reserve the right to cancel or postpone Yard auction wﬂhnut priar natice. Designation : Whole Time Director Date = 17/08/2022 Authorised Officer

Date: 18.08.2022- Place: Vadodara Authorised Officer - Canara Bank Adress | BI2, Swapnil Apartment, Vestwa Kury, Char Rasta, Pald, Abmedabiad-380007, Gujaral Place : Ahmedabad AL Small Finance Bank Limited

o0 © e o 00 o 00 @ e
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KENNAMETAL INDIA LIMITED

CIN : L27109KA1964PLC001546
A egistered Offce: 8/3th Mie, Tumkur Road, Bengaluru-560073
Ph: +91 80 43281 444/215 | F + 91 80 43281137
Email: in.investorrelation@kennametal.¢ com
Website:
‘Addendum to the extract of audited financial results
For the quarter and year ended June 30 2022
I further to the publication of Standalone and Consolidated Audited Financial
Results (“Financial Results”}for the fourth quarter and year ended June 30 2022
on August 13, 2022 in newspapers by Kennametal India Limited, the stekeholders
are requested to note that, the detaied extract of the said Financial Results are
also made available on the Stack Exchange website at (www.bseindia.com) and
alsa on the Company's website at (wwi kennametal.com/kennametalindial.
For andonbekalf fthe Boadof Biretars
Kannamta
Sl

o Jimsibnan Venkateenn
rector (DIN: 07801688}

SrAfer 3refiaror ifdrrea, ferafor sveeT,
i ferator ferorer

v <, W) (rgar)

|.com B~ 01368222387

17/08 /2022

srefleror sifdyer, Fafor wvsa, Swvravs St frm, dié
@ gAie 1852,/ fAfaaT SIew /178 R1& 16.08.2022 ERT W1
e feM & orarfa Siue 9 @1 R Towotododo, @
wer Yoz, FRHTaT Yoo T BT Yodio & fwfr Frlf 2g v
TRER G JTATEE hitplwww.uktenders.govin B A J farfia
17.08.2022 ¥ 31.08.2022 7% $—Afaard smfya @ w1 7 2,
el @1 frer vd o SoRiE deerse § v @ S a2 |
Freferor srfrr=dr

b reLsank BRvlNAA As C'ﬂ*ﬂés

frManipal #Cigna

Health Insurance ——————

ManipalCigna Health Insurance Company Limited (Formerly

known as CignaTTK Health Insurance Company Limited)

Corporate Identity Number: US6000MH2012PLC227948.
g Office: 4" Floor - Unit No. 401/402, Raheja

10l e, 2ued),

- 300052

(a2 Bisd 2) Fram ¢~()

el ol AQ seoUR weoﬂa‘t« A5 dds afiga m&alélvﬂ 3?'\
Aes

Corporate Office :

KLAKSHM

E M E N T

Regd. Office : Jaykaypuram, District Sirohi -307 019, (Rajasthan)
Nehru House, 4, Bahadur Shah Zafar Marg, New Delhi-110 002
Tel.No. 011-66001142/66001112, Fax No. 91-011-23722251/23722021
Email: jklc.customercare@jkmail.com,
CIN: L74999RJ1938PLC019511

INVITES FIXED DEPOSITS

L 1d.

Website: www.jklakshmicement.com

SCHEME (Non-Cumulative) SCHEME (Cumulative)
Rate of Interest Rate of Interest Minimum
Period per annum (%) Period Per Annum (%) Deposit
payable Annually Annually (Rs.)
1 Year 6.75 1 Year 6.75 1,00,000 .
2 Years 7.25 2 Years 7.25 1,00,000 1,15,026 7.51
3 Years 7.35 3 Years 7.35 1,00,000 1,23,710 7.90
050 i Employees, Shareholders, - max 0.50%

FORM

CIRCULAR OR CIRCULAR IN THE FORM OF ADVERTISEMENT INVITING DEPOSITS
[Pursuant to Section 73 (2) (a) and Section 76 and Rule 4(1) and (2) of the (i

DPT-1

of Deposits) Rules, 2014]

1. GENERAL INFORMATION
{a) Name, Address, Website and other contact details of the Company :

ykaypuram, District Sirohi 307 018 (Rajasthan).
Coﬂmrmoﬂ o outa 4, Sanatr S 251t War,New Deli 110 002
Tel. No. 011-86001142/66001112, Fax No. §1-011-23722251123722021

(H) Creditrating obtained
(i) Name of the Credit Rating Agencies:
(i) Rating cbtained

SARE Rttt A cRISL
Stable [Double A (Fixed Deposits):

Ol o & PR S e A

Outiock: Stable:

Instruments are considered to have high Degroe

(i) Meaning ofthe ating obtained
of Safety regarding tmely senvicing of financial

Website & Email: rharsideye: Mm L ‘obligation. Such Instruments carry very low credit
bt
1;1 Date of Incmﬂllnn of the Company : 5lh Msvﬂ s (iv) Date on which rating was cbtained:  15.00.2021 & 05.10.2021
detllsof branches of unis, If any By e Bnmpany “The Company is engaged in| ! e o e paated

deposits, if any: Not Applicable.
Byits prweriiy ) Any inancal orcther materialnterestof
i Udaipur Cement Works Limited, Shripati Nagar, CFA Dabok - 313022, Udaipur, Rajasthan jirectors, promoters or key managerial
(Cement nuYﬂ ] personnel in such de and the effect
ii. Hansdeep Ind rading Company Limited, Patiot House, 4h Foor, 3, Behadur Sheh | of such nerest n so ar s s difrent
et o nnnnz {Trading of Cementious Mateizls) fom the interests of Gther persons. None
i Ram s Popetes Pt i, Noh Fouss, & it 4 BahadurShh Zaar Mar, | 3. DETALSOF ANY OUTSTANOING DEPOSITS
Delhi-110 002 |A€\]I1mng Developing, Constructing, Maintaining the Land & Buildings, | (2) Amount Outstanding: Rs 69.22 Crore as on 31st March, 2022
tments elc) () Dateof acceptance - On orbefore 31st March, 2022
Units and other offices: {©) Total taccepted 2021-22 Rs. 25.17 Crore
i. Cement Piant - Jaykaypuram, Distict Siroi - 307018 {Rajasthan) ) [Rate ofinterest (p.2) 1¥rs 2Vrs 3V
i Cememeam Malpun K, Aivers, DititDurg S1001 (Crkatiga) s on 315t March 2022 575% 225% 735%

25
Aeslelice 25 RsARE goede Nse 2002 U ﬁtaeﬁl’éél wzéez
(Rosl2iNez) 361, 200R ott 3d ¢ 1AL ¢ 241 duldl As2ell SAH 3 (12))
601 HQel 2Acitell 2R ot AsiBoe oi. cocooaReucey ol Aeelil
Ralerz/2l eRRigRic elRic Uiz (VRVER) via Adlon ReigRIG|
U212 (AG-RVEIR) AL UV 04.05.2022 ol Aoy HidleU oAt Wl 53]
AARAHI VRUAC 254 3. ¢,95,2¢2.90/- 02.0§ 202 ol Ay Aot AsIBee
i cocooaReucey Hi A ouslesu LA HeRUA v go Raziell
ice gl o st e ondl 52
Balel? A1 25H U
o A8t A A B S A A semé GuRlsd Braon Braet ¢ 20|
daudl veuda si2uelell saH a3 (¥) 860 HAA 2Atiioll 224 1A arudd
ﬁ‘aﬁna\ 2A3Ms 5UN 29 A2, 2022 Ul A AAA D,

Titanium, Off. Western Express Highway, Goregaon (East),
Mumbai - 400 063. Maharashtra, India. IRDAI Regn. No. 151
T: +91 22 61703600.

Website: Email

NOTICE OF RELOCATION OF THE
MANIPALCIGNA HEALTH INSURANCE COMPANY

LIMITED THANE MICRO OFFICE

Please note that with effect from 19 Oct, 2022
our Thane Micro Office is shifting:

To:

Office no 602, Dev Corpora,
opposite Cadbury Company,
Thane 400601, Maharashtra
India.

203, Vinita Apartments, Near
Malhar Cinema, Gokhale
Road, Thane 400 602,

India.
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E—' Electrosteel Castings Limited
CIN: L273100R1955PLCO00310
Registered Offi athod Colony, Rajgangpur, Sundergarh, Odisha 770 017, India
Tel. No.: +91 08624 220 ‘332‘ Fax: +9106624 220 332
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1|BBI/IPA 002/IP NOO487/2017-18/11449)

NOTICE
Notice i hereby given that the 67th Annual General Meeting (AGM) of Electrs
Castings Limited (the Company ) wil be held on Fiday, 16 September, 2022 at 11.30a)
through video conferencing (VC') or other audio-visual means (OAVM) to transact

In view of the outbreak of COVID-19 pandemic, the Ministry of Corporate Afairs (M
has, videts General Circulas dated 8 Apr, 2020, 13 Apr, 2020.6 My, 2020, 13 Janu
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g4 : manishbuchasiacs@gmall.com

2021, 14 December, 2021 and 5 May, 4
the Securities and Exchange Bnard of India ('SEBI) has, vide SEBI Circular
SEBIHO/CFD/CMD!1 fc\R!P/znzaﬂs dated 12 May, 2020 read vith SEBI Circular
SEBIHDICFDICMDZ‘C\R!F/ZDZi/11 daled 15 January, 2021and SEBI/HO/CFD/CM{

v C:mmlGnndlng Unit- Vilage Bajtpu, "o Jhamn‘ Distct Jhafr - 124507 (Haryana)

V. Cement Grinding Unit- Vilage Dastan, Taluka Palsana, Distict Surat-394310 (Gujarat)

¥ Cement crndng Unk Vg Grani, Rdhashyampur PO, Khun, Ta, gt
st

i Autodav adAumedOwueu(AAcl Blocks Unit- Vilage Bajtpur, PO Jhami, Distict Jhajar
- 124507 (Haryana)

The Company has Following Regional Offices:

i. 304, Dev Arc Mall, Near Fun Republic, Iskon Circle, S.G. Highway, Satelite

Anmedabad 380015

ii. 747A, G.T. Road,Opp. Guru Sharan Hospital, Near Ganesha Bus Stop, Bhalinda - 151001

i. 173, Rakesh Marg, Near R K. Banquet Hall, G.T. Road, Ghaziabad - 201001

305, Apex Mal, lind Floor Lal Kothi Scheme, Tonk Road, Jaipur - 302015

=

(0507, sl eres o Sior Gilze s 60 ), Employee, Shaehoders-
max 050

(6 Tl rumberof deposers: 1735
f) Defautt, nw In epaymentof deposis
and pa st eten, fany
g number o depostors, amout
o oo of e e None
(8) Any waiver by the depostors, of
interest acorued on deposits: None

4. FINANCIAL POSITION OF THE COMPANY
{a) Profs of the Company, before and after making provision for tax, o the three financial
issue C

[t gt S i 0.0 (16022022 Red 2wl
sl s el el ve G

Sl e 5 Ayt A Al G
sy ol

et an
20 T s (0 9) L () o,

il s

iac\l\tyc r OAVM, year 2020 or
year 2022 on or before 31 December, 2022,

R

foey il

anies Act, 2013 (Ad
e SEBI (L sing Obligatons and Discosuts Requrement) Regultons, 2015 (L]
Reguiations') and MCA Circulars, the 67th AGM of the Company is being held thro

VGIOAVM on Friday, 16 September, 2022 at 11:30 2.m. The deemed venue for the &
AGM vill be the Registered Offi of the Company at Rathod Colony, Rajgangrl
Sundergarh, Odisha 770017,

In terms of the aforesaid Circulars, Nofice convening the AGM and Annual Report of
Company for the Financial Year 2021-22 have been despatched only through electro
mode (e-mail) to the Members who have registered their e-mail IDs vith the Deposil
Parident) Company. The Company has completed despatch of the Notie of Ad

Augus, 2022

The Company has Following RHC Plants:
i. Plot No.563/2/2, Ashwamgh \ndl Estale Opp.M.N.Desai Petrol Pump, Changodar,

Rs. in Crore
AR BRI | [ | T | [ e s v e
g g Slsthorch 2020 | 33945 I 2311 150
vil. HIG 25. BDA Colony, Jaydev Vihar, Bhubaneswar-751013 Staibanzet T 1 S pany 10 September, 202210 Friday, 16 Septem]
b Level 5, L. d, Ramdspeth, Nagpur =
’m Fosd Fomd> [ 3istMarch 2022 | 558.30 I 41756 Vear 20212

1) Dividends decred by he Campany i respec of e sed tree francil yoar: st

Interms of Semn ms ofthe Act,

el (535 seels i )
@) el Bt

(&) s - htps7bbi govinhomeldownioads|

ot 5 550 o sl g e s vt ot g 59 2. e
w3323 o, et e et vt HASRRS s 512 yaua 20 el 531 23 O
21 242 a3zt yoareAlell azetol €5l w ootd, =4
o il o

seztaslestsde dil2sen vedin Dty 3aad

PO A R A

§

Festurant brunds asin

RESTAURANT BRANDS ASIA LIMITED
(Formerly known as Burger King India Limited)
CIN: L55204MH2013FLC24985
Registered Office: Unit Nos. 1003 To 1007, 10" Floor, Mittal Commercia,
‘Asan Pada Road, Chimatpada, Marol, Ancher (Eas), Mumbai - 400 059
bsite: wwwburgerking i | Tel.No.: +91 227193 3000
: e

INFORMATION REGARDING 9™ ANNUAL GENERAL MEETING
Annual General Meeting through Video Conferencing / Other Audio Visual

Mea

The Ninth (3") Annual General Mesting (AGM) of the Members of Restaurant

Brands Asia Lirited (the ‘Company) will be held on Wednesday, September 14,

2022 at 04:00 p.m. (IST) through Video Conferencing (VC) or Other Audio
(OAVM)

whichis being circulated o conveningthe AGM.
The AGM will be convened through VC or OAVM in accordance with the
Companies Act, 2013 and the Rules made thereunder read wilh the General
Circular nos. 02/2022 dated May 5, 2022, 21/2021 dated December 14, 2021,
0212021 dated January 13, 2021, 2012020 dated May 5, 2020, 1712020 dated April
13, 2020 and 1412020 dated April 8, 2020, issued by the Ministry of Corporate
Afairs (MCACirculars).

ection 102 of

the C
of the Comp:
with the Company! Regisar and Share Transter Agent (RTA)/ Deposiory
Partiipants (DPS).

Act, 2013 and 2021-22 vl be sent

An slcaric coy of the Anual Repart 20212 ofthe Company, e
containing th
on the website of the Company at , websmes of the Stock
Exchanges viz. BSE Liited at wwibseindia.com and National Stock Exchange
of India Limited 2t www.nseindia.com and on the website of Link Intime India
Pn\mtelensd(LIIPL " athtps:finstavote.inkinfime.co.in.

Man gistration of e-mail addres:

Members who have not registered their e-mal address with the Company are

their e-mail address:

Bavia Road, Ahmedabad - 3621 paid ornterest paid)

. Dot o731, Dumad S R, Vil D Vadocara— 91740 e Yo Enid fdoiton) S, 201, s tender ogetion 44 f e it Rogulafons and

i Piot No.D-25, Site-B, Surajpur Industrial Ares, Greater Noida - 201306 (Rs.in Crore) Ratio ecretarial Standard on General Meetings (SS-2) issued by the Instiute of Company

iv. E-123, Malviya Industial Aves, Melviya Nagar, Jaipur - 302017 Sisiarch. 2020 942 (50%) 43 Secretaries of India, the Company is pleased to provids 1o ts Members, the facity to

. Block No. 240P, Near Essar Petrol Pump, Jova, Kadodara-Bardoi Road, Surat - 334305 3ist arch, 2021 4 13(75%) 50 exercise heirght 1o vots by remols &-voling o e-voting during the AGH, The Compzny

W Pltho, £52Ivtuil Arcn, Phas. IV, Esronact, Jochne 42012 et Moren 2022 55 100%] o0 has engaged the senvices of National Securiis Depository Limited (NSDL') as the

Vil F-196-197, RICCO Industrial Area, Khuskhera, Distt. Avar - 301707 Exciuding Divicend Disibuon Tax o1 % 6,05 Crs.for Y. 201320,

i PlotNo A-513, Road No. 7. Inderprastha Industial Aves, Jhaiwar Road, Kota~ 324005 | (c) A summary ofthe fnancial posion of 3 g

i B30, Phase-V1, Opp. Verka Mik Plant, Mohali - 160055 y tsement 1 tout

x. Plot No. 41 Phase-lll, GIDC Estate, NH No. 8, Naroda, Ahr bad — 38: s. in Crore e-voting or

24,5125 A Rasd No. Nt FordSheuon, Madat sl Ares, Udser 315013 Farticlors w03t [ satsia | i 2. The remote electronicoting wil commence from Tuesday, 13 September, 2022 (3:00

¥il. Plot No.A-16/3, Ichchapora, GIDC, Village Bhatpore, Surat — 33451 'ﬁ-ﬂ 2022 | March, 2021 | March, 2020 | am., IST) and end on Thursday, 15 September, 2022 (5:00 p.m., IST). No remote

(d) Brief Particulars of the Management of the Company: ASSETS e-voting shallbe allowed beyond the said date and time.

The Company is managed by Chairman, Vice Chaitman & Managing Director, the (1) Non-Current Assets 3. The voting rights of the Members shall be in proportion to the equity shares held by
Wihole-time Directors under the superintendence, control and direction of the Board of | {a) Property, Plant and Equipment (induding CWIP) | 2836.28| 2889.45 2055.60 themin the paid-up equily share capital of the Company as on Friday, 9 September,
Elvzﬂms - _— . {b) Finandial Assets 44287 44075| 428.17 2022 (‘cut-off date’). Any pe

e e Directors: _ ) Deferred Tax Assets (Nef) - - -

f Name DINNo. | Address Occupation | | (q) Other N 2649 2808 3061 on the cut-off date, may cast histher vote through remote e-voting of e-voting during
hri Bharat Hari Singhania [ 00041156 Patriot House. 3, Bahacur Shah [ Incustialist [ | (2) Current Assets the AGM by obtaining the Login-ID and Password by sending a request to
Chiiman) ZalarMarg, New Dol 110 002 {2) Inventories 4git9| 31550| 41284 coin of ver, if such
mt.Vinfta Singhania 00072683 Neu House, . Bahadr Shah | neusiiat || |1 FnencilAssets o689 4844| Member is already registered with NSDL for e-voting, then existing UserD and

ce Craman & Zalar 002 {€) Other Curent Assets 7548|1390, Passwordshall be used for casting vote.
. Raghupati Singhania 0005123 Pl o, . Beacr Saf— [T || | 20 e e 4. Only those Members viho will be present at the AGM through VCIOAVM facilty, but.
o T e | S| e T B — wes00] Al have o areaty cashelr vl b emele i, e becighe L voe rough
New Delhi-110 002 Equlrvmn LIABILITIES e-voting systemin the AGM. N N
AT m Hnm e W 5. The cut-off date for determining the elgibiity to vote by remote e-voting or e-voting
afar Marg, New Delhi-110 002 @) EQuNy Share Capital 58. 5885 5885 duringthe AN is Friday, 8 September, 2022. s
W BV, Bhargva 201 Simerersparmerts—| oy 1| | Ohe Equty 239350| 202007 163,83 6. A Member may participate in the AGM even fer exercising hisher ight to vots
independent Director) ser Roat, el i
b, N Liabil 7. Aperson whose name s ecorded in the Regiserof Membersor n the Register of
cher (Wes) . Mumbai - 400 058 {a) Financial Liablties 103985| 102021 128295 Beneficial Oy
Shri N. G. Khaitan 00020588] 3, Queen's Park, Altorney {b) Provisions 11.05) 13 141 .
{independent Director) olkata- 700019 atlaw {c) Deferred Tax Liabilties (Net) 9433 6412 2046 8. The Notice of the AGM has been displayed on the website of the Company,
Shri Ravi Jhnn]hunwala 00080972| 83, Friends »dwﬂg {East), Industrialist {d) Other Non-Current Liabilities 84.27| 184.50| 181.34 i.e.,www.electrosteel.com, and is also available on the websites of BSE Limitec
{Independent Director) e el 11 't Liabilit www.bseindia.com and National Stock Exchange of India Limited,
Amb. Branvat Mukers (0717320 G135 Sanodaya v, anbassad || ) FinanclLsies a4a16| 102294 110801 com, .2, www.evoling nsdl.com.
(independent Diret New Behi 110017 {b) Other 28333| 20087 21752 5. Themame
n factors: s {c) Provisions 549 Depository/
mghryv.iam; is dependent an {6) Current Tax Liabilties {Net) -
- o e T y— the Company, can cast their vote Ihrough remole e-voling or through the e-voting
ﬁir.:\ meiwvts onsoon pment. Rise i the logistcand uel costs and = date o
tooke,coa, fyash lc may have | (4] Audied 10. In case of any E-Voting, Shareholders, may
b o e s et e T refr 1 the Frequenty Asked Questions (FAQS) or Shareholcers and remote E-
{9) Details of default including the amount involved, duration of default and present Harth 2032 | Wb o031 Voting User Manual for Shareholders available under the Downloads section of
s, inrepaym - T s62.18] NSDL'sving wetstoorcortact s, Pl ke, Sero g NSDL rade
Sy e e 1 Gy et st s s i | [T O e e
e e et e e Net Cash from/ (used in) Financing Acivies 311.18) | (40231) | (389.26) oo 16031020500 300324 43001 Eme evnlmg@nsd\ coin.
£) deterhwes and burest Mereom: Increasel{Decrease) in Cash and Cash equivalents 21 4 0.21) Registration of e-mail addresses for e-voting:
(i) loan from any bark or financil situtionad et hern:None Cash and Cash Equivaents as a the begining of

2. PARTICULARS OF THE DEPOSIT SCHENE : the year ses|  1m| 185 ok

::z Date nﬂpass.lnﬂ of Board .Res.nlnﬂnn. 18th May 2_022 such| @ ::Qi and Cash E¢ lents as at the close of the year §7.13 45, Sﬁkhavag; and back) and E-mail Update Undznakmg Form by uploading the same at
" deposits: Annual General Meeting held on 04th September, 2014 ¥ Jears and thelr efect on IND'AS htps:/imdplnfform. Al lD;

(C) Type of deposits, .., whether secured or unsecured: Unsecured of the Company. vt your P

) y 5. ADECLARATION BY THAT

made thereunder and the aggregate of deposits actually held on the last day of the | (a) The C before o after In wder o eceivethe dvidendina iy mner,Menbor g hares iyl
immediatey peceding financal year and onthe dateofisus ofth Circlar or ) the Act or payment ook
o)

r:rnyabh within et twelve months:

the Campany ot ey ar of e cprin hat b regard o o esmatd e
o o meet s lbiltes 25 an

2 last

o onth
preceding financial year (ie 31032022)

The i wiidh y way of deposils as per the Cx " Rl position of the Company, the Company i
2013and the ""‘ﬁ e 5. In one year from the date of issue of the crcular or advertsement
3 © )
@ A‘S“:;"’ ] 242.23 || (@) The compliance with the Act and the rules does not imply that repayment of deposits is
) Other Deposits (25% of the Agregats of he paid - up share caphal ) The depwls -accepled by the Company before the commencemen! of the Ad have been
Total | 84781 |

ga\d "they shall be treated 2s Unsecured and rawkmg pari passu wnn other unsecured

acw\m(s through Eleurwlc C\eanng Senics or any olher means are Tequested to
-opy of tp:/imdpl.

Frid ember 2022,

The are requested 1o register their
e-mal address, i respect of demat holdings with the
respective DP by following the procedure prescribed
bythe DP

Write an e-mal with request letter mentioning name,
folio number, scan copy of self-attested PAN,
cancelled cheque leaf bearing name of the Member
and copy of physical share cetificate to LIIPL at
mt. in.

Physical Shareholders

&) asigned request letter mentioning your name, folio number,
following tin
received
BankName and Branch
Original cancelled cheque leafiself-attested copy of Bank Passbook showing the
name ofthe account holder;

d
istobe

nic oo

592 rating,
- deposis vithout any pend
ﬁﬁiﬁi ::d —— o."«"“: ;:::-Z’; B ;37?' © m ‘deposits shall be ussd only for the purposes indicated i the Cirauar or circular in the|
Amountof wilin the nexl trelve mori 28 | any, aggrogate
£) Terms of raising of deposits: mount i wic s be i)t urscute nd Fn an pass Wi o
: ol 5 abiites ofthe Company.
SCHENE 'K (NonCumlative SGEIE T (Cumtahe) This CIRCULAR OR CIRCULAR IN THE FORM OF ADVERTISEMENT INVITING DEPOSITS |
Rate of | Rate of Iterest] Minimum | Amount | Effecive ||is being issued uncer the aufhoity and i the name of the Board of Directors of
period | P& AU (%) oo Per Annum (4)| Amount of| Payable | ~Yield poroved by
Payable [> D Y | and y he boardof e
Annually ‘Annually ) ?) (%) ||to the Regisirar of Companies, Rejasthan fo regisiration
T¥ear 575 |ivew| 675 | rovow | 1o67s0 | 6
2eas| 725 [o¥eas| 725 | 100000 | 1150% | 75 Place :New Dehi for JK Lakshm
3 Years 735 Yeas| 7. 100000 [ 123710 | 7o F Date: 17th Augus!, 2022
fional interest to Senior Cifzen {above 60 yrs.), Employees, Shareholders,

By Order ofthe Board

B.K.Daga
Sr.VP & Company Secv:lavy

0.50% ad
max 0.50%

IFSC Code
b)  seffattested copyof theirPAN Card;
El

4 FolioN
Members holding ahsres in electronic form may please note that their bank details as

Web-portal Temporary | Clickonlink:
Registration (Demat
and Physical

Shareholders)

1o register your e-mail address. The Members may
also visit the website of the Company ie.
waww burgerking.n for instruction wirt. registation of
e-mail addess.

Manner of Casting Vote:

The Company s pleased to offer the &-Voling facilty before the AGM through
remote e-Voting and during the AGM to its shareholders in respect of the
businesses to be transacted at the AGM and for this purpose, the Company has
appointed LIIPL for faciltating voting through electronicmeans.

Depositories.
For Members whn will he \mab\a to receive the dividend directl in their bank accounts

e Cnmvany shalldesgatch dvidend warraniankers'chequeldemand draf 0 such

Incase e-mailID s registered with the | Detailed procedure wirt. e-Voling wil
Company/RTA/DP be sent to the registered e-mail ID and
also will be available in the Notice of
AGM

Mem i

For Electrosteel Castings Limited
Sdi-

In case holding shares in physical | Detaled procedure w.rt. e-Voting wil
form or e-mal D i

the Company/ RTA/DP

(6]

oy
S it e of e AV
in the year 2023 or wihin s months from the dose.
ofthe FancilYoa 202225 whicheve s ser

6)

rterec Accountanis
Firmis Registration Numoer - 000756N
Sunil Wahal

Pariner
Place: New D fembershp Number 087704

D 15 2022 e ot

or Gradar n the fom o

(G
‘Disclamer-isto b disincly understood that ing o

| the circular or aircular in the form of advertsement

o invied o for

e Rudor i e Compare Place : Kolkata Indranil Mitra
Mode o ChegueDrRTGSNEFT ] L hos no corviteceauin e repaymentof e putic | | Date  17th August, 2022 Company Secretary the Company, as
e Scheme degoss o n e e
the date of opening of the Scheme open from the dat, fllowing the bl ofhe Al |of e Comparics A 2013 or. 5. Kothri Meha & Company °" "" °‘“ off dals . Wednesday, September 7, 2022, “““/ shailbe entiled to
g, citrer
e

For Restaurant Brands AsisLiited
(Formerly known as Burger King India Limited)

sdk-
Madhulika Rawat
Company Secretary and Compliance Officer

Place: Mumbai
Date: August 17, 2022

‘Adfactors 231



manish
Highlight

manish
Highlight

manish
Highlight

manish
Highlight


		2022-08-16T17:23:10+0530
	MANISH SANTOSH BUCHASIA




